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The Minister of State in the Minis-
try of Home Affalrs (Shri Vidya
Charan Bhukia): (a) There has been
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(b) and (c). No. of children and
girls of different age-groups kidnap-

a slight increase, Against 251 cases .
reported to the police in the year 1965 ©~-0 40d recovered during  1966-67
86, there were 270 cases in 1086-87 (1-4-66 to 31-3-67) are:
(i.e. till 31-3-87).

, Below 7 years r 7 to I8 years Above 12 vears I Total
Kidnapp.d ; 16 ‘ 41 198 i 375
T T _'“f i : 1~
Recover:d 30 38 I 179 l 247

(dy A uumber of cases of kidnap-
ping in cases of girls trunspired on
enguiry and investigation to be eascs
of elopement.

Upe of Foreign money In General
Elections

*54. Shri Abdul Ghan; Dar:
Shri Eanwar Lal Gupta:
Shri R. 8. Vidyarathi:
Shri Vasudevan Nair:
Shri Swell:
Dr, Eami Singh:
Shri Kikkar Singh:
Shri Kolai Birua:
Shri R. K Birla:
Shri Hem Barua:
Shri Surendranath Dwivedy:
Shri Yashpal Singh:
Shri 8. C. Samanta:
Shri P. Gopalan:
Shri P, P. Esthose:
Shri Vishwanatha Menon:
Shri K. M. Abraham:
Shri Umanath:
Shri Yogendry Sharma:
Shri Hukam Chand Eachwal:
Shri Ram Singh Ayarwal:
shry Sidheshwar Prasad:
Bhri Eam Kishan Gupia:
Shri Madbu Limaye:
Pr. Bam Manchar Lohija:
Bhri 8. M. Banerjee;
Bhri George Fernandes:
shri J. H. Patel:

Will the Minisicr of Home Affairs
be pleasad to state:

(a) wbether Government have re-
ceived & report of inquiry into the

utilisatjon of fmlgn maoney mcludmg
PL 480 Funds for clection purposes;

(b) if so, the details thereof; and

fc) if not, when the report is cx-
pecied to come?

The Mimster of Home Affairs (Shri
¥. B. Chavan): (a) No, Sir.

{b) Docs not arise,

(c} While cfforta are buing made to
complete the inquiry as early as possi-
ble, it is not possible to give a time-
limit.

Empioyees Provident Fungd

*55. Shri Vasudevan Nair:

Dr. Ranen Sen:

Shrit Dhireswar Kalta:
Wili the Minister of Labour and
Rehabilitation be pleased to state:

(a) whether it is a fact that a
number of industrial establishments
have failed to clear their arresrs of
contribution to the employees’ Provi-
dent Fund;

(b) the total amount to be reslised
as arrcars at present; and

(¢) the steps taken to realise the
arrears? .
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The Minister of State in the Minis-

try of Labour, Employment and Re-
habilitation (Bhri L. N. Misra): (a)
Yos. i il

{b) The total arrears outstanding
was Rs. 554 crores as on the 3lst
January, 1967,

{c) Legal action by way of prosecu-
tions and recovery proceedings s
being taken against the defaulting
establishments, through the respective
State Guvernments.

Education Ministers’ Conference

*56. Shri Manibhai F. Patel:
Shri Onkar Siagh:
Shri Yashpal Singh:
Shri Shri Gopal Saboo:
Shri Onkar Lal Berwa:
Shri N. R. Laskar:
Shri S. Supakar:
Shri D. N. Patodia:
Shri Liladhar Kotoki:
Shri Ram Kishan Gupla:
Shri Prakash Vir Shastri:
Shri Sidheshwar Prasad:
Shri Swell:
Shri Hem Raj:
Shri Mchan Swarup:
Shrl P, K. Ghosh:
Shri R. Barua:
Shri Chintamani Panigrahi:
Shri Eamachapdra Ulaka:
Shri Dhnleshwar Meena:
Shri Heer]i Bhai:
Shri E. Pradhani:
Shri Vasudovan Nair:
Shry C. Janardhanaun:
Buri P. C. Adichan:
Shri Mahain:
Shri Vishwa Nath Pandey:
Dr. Mahadeva Prasad:

Will the Minister of Education be
pleased o state:

(a) whether it is a fact that the
Stage Education Ministers held a con-
ference in Dclhi towsrds the end of
April, 1087;

- (b} I 0, the {temn discussed; and

{c) the conclusions arrived at in the
conference?

The Minisler of Education (Dr,
Triguna Sen): (a) Yes, Sir.
(b) and (e). The main object of

this Conference was to discuss the Re-
port of the Education Commission and
to outline an agreed programme for
immediate action. A copy of the reso-
lutions adopted at the Conference 13
placed on the Table of the House.
[Placed in Library. See No. LT-343/
671.
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